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INTRODUCTION • r 

I, the Chairman, of the Estimates Committee having been 
authorised by the Committee, present this Twenty-eighth Report of 
the Estimates Committee of the Lok Sabha on action taken by 
Government on the recommendations contained in the Twenty-third 
Report of the Estimates Committee of the First Lok Sabha. 

2. The Twenty-third Report of the Estimates Committee was 
presented to the House on the 16th March, 1956. The Government 
furnished their replies indicating action taken on the recommenda-
tions/conclusions in this report between the 22nd August, 1956 and 
the 3rd July, 1957. The Ministry was requested to furnish clarifica-
tiens on certain points arising out of their replies. The replies 
(iu.cluding replies to points for further clarification) were examined 
by Study Group of the Estimates Committee on the 16th July, 1958. 
This report includes the replies of the Ministry to the original 
recommmendations of the Committee as well as replies to the points 
for clarification. 

3. The Report has been divided into four Chapters. 
I. Report. 

II. Recommendations that have been accepted by the Govern-
ment. 

III. Replies of the Government that have been finally accepted 
by the Committee. 

IV. Replies of the Government that have not been finally accept-
ed by the Committee. 

4. An analysis of the action taken by the Government on the 
recommendations contained in this Twenty-eighth Report is given at 
Appendix I. 

NEW DELHI; 
. The 19th September, 1958. 

BAL V ANTRA Y G. MEIrfA, 
Chairman. 

Estimates Committee . 



CHAPTER I 

Report . 

1. The Estimates Committee, in para 22 of the 23rd Repon (First 
Lok Sabha), pointed out that in a number of cases the actual expenditure 
fell far shon of the budget provisions and that in the case of some works 
this was the position year after year in successive budgets mentioning some of 
the instances as illustrations. In reply, the Ministry of Railways furnished 
detailed explanations for the shortage in expenditure in respect of all the seven 
items enumerated in the Committee's recommendation. The Committee are 
not fully satisfied reith the e.'tplanarion furnished and feel that the Ministry's 
reply indicates lack of paper planning. The Committee, hor.oeDer, ~ that, in 
future, budget estimates for various mcineering roorks reill be prepared after 
proper planning so as to ensure that the actual expenditure dees not fall short of 
the budget provisions, year after year to any appreciable extent. 

2. In para 24 of the 23rd Report (First Lok Sabha), the Committee 
emphasised the necessity of developing the necessary traffic capacity ahead 
of tile demand and it was for that reason that they had suggested in the course 
of correspondence with the Planning Commission that the annual allotment of 
Railways should be relatively higher in the first three years of the Second 
Plan period. The Committee, therefore, felt that it was very unfortunate 
that the Ministry of Railways should have found themselves unable to propose 
a larger developmental programme in 1956-57 than that amounting to 
Rs. 199·8 Crores, which was only 13·5 per cent ofthe original proposed out-
lay of Rs. 1480 crores. The Committee, as such, reemphasised that urgent 
measures should be taken to expedite the execution of the various projects 
included in the Plan so that the Railways might not find themselves lagging 
behind not only in the traffic requirements but also in the progress of the 
schemes comprising the reduced outlay of Rs. 1125 crores. The Ministry, 
in their reply, stated that the reduced provision of about Rs. 200 crores 
was made to keep the allotment within the capacity of the Railways for under-
taking various works based on the availability of materials and personnel. 
They also stated that as there was much uncertainty about the allotment 
to be made in the Second Plan, neither orders for materials etc. could have 
been placed in advance to enable the larger outlay in the first year nor statl' 
engaged in anticipation of the expenditure required for higher outlay. The 
Committee observed from the Budget papers for 1957-58 that against the bud-
get estimates of Rs. 193 crores for the year 1956-57 the Railways could actu-
ally spend Rs. 178.37 crores only. On being asked to state the reasons for 
the shortfall in the expenditure the Ministry have furnished a statement 
explaining in detail the reasons therefor. These reasons which are repro
duced in Chapter IV cannot be regarded as whoUy satisfactory. The Committee, 
therefore, strongly recmnmend that in future special steps should be taken and 
CONStant watch should be kept by the Ministry and its Departments concerned 
to Q'Ooid recurrence of such lapses in future so as to ensure that thi monetary 
~ physical targets prO'Oided in the budget estimates are fulfilled flJithout any 
~~ . 

3· In para 27 of the 23rd Report (First Lok Sabha), the Committee 
reCOmmended that immediate steps should be taken to redefine the term 
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"Passenger Amenity" in conformity with popular conception of the term. 
As regards the works that were being charged to this head on the ground that 
they had no financial justification, the Committee suggested that, if necessary 
some other suitable accounting device might be introduced just as the one 
for expenditure on unremunerative works. The Committee pointed out the 
following four items which sho~d not have been charged to the head of ex-
penditure for 'passenger amenity':-

(i) conversion of NG lines to MG or BG ; 
(it) fire fighting equipment at stations and sheds ; 

(iii) Provision of ilag stations, conversion of halts into flag stations; 
and 

(iv) station buildings. 

The Ministry accepted the recommendations of the Committee except 
in case ofitems (ii,) and (iv). As for item (ii,) the Ministry contended that the 
provision of new flag stations or conversion of halts into flag stations was 
carried out as a rule at the request of the public for their convenience. At 
places, where the traffic offering did not financially justify the opening of new 
stations, expenditure relating to such flag stations was corr.!Ctly chargeable to 
"Railway Users' Amenities". Besides, the expenditure incurred during five 
years from 1952-53 to 1956-57, was only a relatively small sum ofRs. 15 lakhs. 
In regard to item (iv), the Ministry had decided that it was sufficient if it was 
clarified to the Railways that there should be a proper splitting of the expendi-
ture between "Railway Users' Amenities" and other works. The Committee 
are not satisfied fDith the explanation furnished by the Ministry fo:r not excluding 
item (ii.) from the head "Passenger Amtmihes". The Committee, in the 
circumstances, reiterate their e.".lier suggestion and recommend that classification 
of item (iii) should be suitably changed. As regards item (ifJ), the Ministry 
should ensure that the Railroays do properly split the expenditure betroeen 
"RailrNy Users' Amenities" and other Works. 
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APPENDIX 

A1UJlysis of action taken by GOfJemment on recommendations contained in 
the 23rd Report of the Estimates Committee (First Lok Sabha). 

I. Total Number of recommendations made 

2. Recommendations accepted fully by Government 
No .. 
Percentage to total 

3. Recomntendations accepted by Government partly or with 
some modifications 
No .. 
Percentage to total 

4. Recommendations not accepted by Government but replies 
of which have been accepted by the Committee. 
No .. 
Percentage to total 

S. Recommendations not accepted by Government and 
pursued by the Committee (including thos! which are 
still under consideration by Government). 
No .. 
Percentage to total 

SO 
GIPND-LS 1-1054 (A. ii) LS-25-9-s8-r,600. 

21 

nil 
nil 

1 



43. People's Book House, B-2-829/1, 
Nizam Shahi Road, Hyderabad 
Dn. 

44. W. Newman & Co., Ltd., 3, Old 
Court House Street, Calcutta. 

45. Thacker Spink & Co. (1938), 
Private Ltd., 3, Esplanade East, 
Calcutta-I. 

46. Hindustan Diary Publishers, 
Market Street, Secunderabad. 

47. Laxami Narain Agarwal, Hospital 
Road, Agra. 

48. Law Book Co., Sardar Patel 
Marg, Allahabad. 

49. D. B. Taraporevala & Sons Co., 
Private Ltd., 210,Dr. Naoroji 
Road, Bombay-I. 

5Q. Chanderkant Chiman Lal Vora, 
Gandhi Road, Ahmedabad. 

51. S. Krishnaswamy & Co., P.O. 
Teppakulam, Tiruchirapalli-2. 

52. Hyderabad Book Depot, Abid 
Road, Gunfoundry, Hyderabad. 
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